347 Spurt-robberies & dacoi-
ties in banks & shops (CA)
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13.35 hrs.

The Lok Sabha then adjourned for lunch till
thirty-five minutes past Fourteen of the Clock

The Lok Sabha re-assembled, after lunch, at
Jorty two minmtes past - Fourteéen of the Clock.
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Matters ulr 377 348

14.42 brs,
[MR. DEPUTY SPEAKER in the Chair]

MR. DEPUTY SPEAKER : Now matters
under Rule 377. Shrimati Madhuri Singh.

" MATTERS UNDER RULE 377

(i) Need for providing requisite facilities in
Purnea (Bibar) which has been declared indus-
trially backward area.
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(ii) Non-payment of sugarcane arrears by
Mahalaxmi Sugar Mills, Igbalpur (U. P.) and
need to take it over,
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